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CRI M NAL APPEAL NQO(s). 2109 OF 2009

BEFORE THE REG STRAR SUNI L THOVAS
YOVESHBHAI PRANSHANKAR BHATT Appel | ant (s)

VERSUS

STATE OF GUIARAT Respondent ( s)
(Wth appl n(s) for suspension of sentence
Dat e: 06/ 04/ 2011 This Appeal was called on for hearing today.

For Appell ant(s) M. Lokesh K. Choudhary, Adv.
Ms. Sumita Ray, Adv.

For Respondent (s) M. Ashwi nin Kumar, Adv.
Ms. Hemanti ka Wahi, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Oiginal records received. It is subnmitted that no
addi tional documents are required. Hence, place the matter
before the Hon' bl e Court, as per Rule.

(SUNI L THOMAS)
S Regi strar



